Basudee Sahu S/e late Mishri Sah, agcd abei 50 years
werking & Head Epquir y-cum-Reservat ien Clerk under Sr.
Divisienal Cemmercial Manaeer, N r.Railway, Katihar,
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IN THE CENTRAL ADMINISTRAIIVE TRIBUNAL
PATNA_EEICH, PATNA

Q A.Ne,184 of 19%

Date of erder 3 §,8.20C2,

eee A”licantc
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Ynien of India threugh the @eneral Manager, N.F,
Rly. Hd.Qurs, Suwahati, 781081 (Assam).

Chief Cermexrc ial Manaeer, NF.Railway, 2.0,
Maligaen, R1ly, Hd. Qurs, @wahati, 761011 (Assam),
Chief Fersennel CEficer, N, F.Rly.,P.C -Maligaen,
Rly. Hd, Qurs, 6wahati, 7811 {Assam).

Senier Divisienal Cemmercial Manaeer, N.F. Rly.,
Kat thar; P.Q, & Districte-Katihar (Bihar )e

Shri S.c,Dhar, Asstt, Reservatien Sustd, SCRB,
N.P.Rly., Siligud, PO Siliguri, Distr ict -

Dir jeeline,
ShriP.K.Rey, Head Brguiry-Cum-Reservatien Clerk

N.F.Rly,, ‘Alipurdusr Junctien, P, Q «Aljpwrd uar,
District-Jalpaiguri (W.B, ),

Shri P L.Brahmin, Head Enqguiry-cum-Reservatien
Clerk, N.r.Rly. New Bensaisaen, P. O.-New.ABongai
Distt,-Gealpara {Assam.)

Shr 4 Sunid» Guha, Head Bnquiry cum Reservat ien
Clerk, N.F.Rly. P, O, -€wahati, Distt.-Kamrup
(Assam)

Shri J.Xasad, Head Bnquiry cum Reservatien Cl
N.F.Rly, Gwahati, P, O, «GWwahat i, Distt.Kanrup,
Shri Md, Taha, Head Epguiry Cunm Reservatien Cl
N.F.Rly, Eatihar, P, O,+Distt, Katihar (Bihar),

Shri K.Rey, Head Brguiry cum Reservatien Clerk
N.F.Rly, SCRB, Siliguri, P, O.Siligm‘i, Distri
Dar jee 1ine (W, B, ),



12, Shri A.KDeb, Head Bnguiry cum Reservat isn Clerk,

N.r.Rly, SCRB, Siligwi, P, 0.5ilieuri, District-
Darjee ling (W,.B.)

13, Shri A.K.éhese, Head Enguiry cum Reservat ien Clerk,

N.E,kly. New Bengaingaen, Distr ict-GealparafAssam),
oo Resperdert s,

Ceunse]l fer the ssplicart : Shri Sudama Paneéey,
Ceunse]l fa& the respondents s Shri @awtam Bese,

COR AM

Hen'ble M. 2urwéshvar “dha, Member Administrative)
Hen’ble Mrs, Shyama Deera, Member (Judicial)

OCRDER ( Dictated in Ceuwrt )

By Sarweshwar Jha, Menber (A) :-

The learned ceuxﬁeis fer beth the parties were
present amd heard. The .a,plicéntfwho,.has been an emp leyee
of the N.F,Railvay, initially & Ceaching Clerk, and
subSe(uettiy as BEpquiry-cum-Reservat ien Clerk, had threuwsh
this oi‘iginal applicat ien prayed f« revisien of the
Senjer ity 1ist fer the pest ef Bnquiry-cum-Reservat ien Clerk
iss yed by the general Manaeer (P), N.F.Railvay, and f«&
resterarien of his senierity en the basis ef his pesitien
as appearing in tie Chief Cemmercial Superirtendent (P),
Maligaen, meme andum ne.E/283/115/P-III({ ) dated the 27th
Nevember 1986 (Anmexure-A/4) and the senierijty list dated
the 1S5th Ferruary 1989 {Annexure-a/5), and extensien ef
the benefits ot/prcforma senierity, and premet isn ete, with
reference te his juniers with all censequertial berefits
of pay and allevWwances etc,

2, The learned ceunsel fer tle respemnderts Shri

Bese inferms that the senief ity 1ist as prayed fer by the

applicart, has since been revised vide Anmexure-X/2 tethe
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written statemert, in which the applicant has been

- assigned higher senjerity, As regards the censequerntial

benefits as a result of revisien ef senierity, it Weuld

be & subsequert exercise te b® carrjied euwt by the respen-
dernts as per rules/instructiens en the subject, That being
the case, the relpef prayed for by the applicant, relating
te tie censequertial berefits te be given te him w‘ula néeﬂ
te be attended te by the resporientsd:/:a's permnstrm;
tiens en the subject, The learred ceunse)] for theapplicart
Shri Pandey 15 in aefeemert with this pes iti en,

3, In view of the abeve and alse keeping in view
_sf-the 'fact./é’ that the reliefs asked/prayed fer by the
spPlicant have since been substamtively granted by the
respendents, we are of the epinien that this 0. A may be
dispeed of With a directien te the responderts te decide
the consequehtial beréfits accruing Lrevisim of senierity
and ﬂigsue apprepriate and reasencd erders within a peried
of three menths frem the date of receipt/prelct ion of a
cepy of this-erder, With this, the 0,A, stands dispesed

o with ne erder as te cests, LW&/_&/
SLOH é)/M(J) g ( Sarweshwar Jha )/M(A)

( Shyama Deera




